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HEAT  65-Rf ittt =ma/No. 65- LAW AND JUSTICE

IETET FT AT/DEMANDS FOR GRANTS, 2023-2024

MH 2014
B AT weaT 65 =i
DEMAND NO 65 _
_ R 3k = i
| 5 LAW AND JUSTICE |
I 5T 39 woR ¥ o] geft| ci MH 2014 _
lll. The details are as follows: Revenue| Capital Total
20306500 19447800 39754300, EFR Tqar &)
- {In thousands of Rs, )
Actuals mwﬂ.ﬂ_mu Revised Estimates Budget Estimates |
2021-2022 2022-2023 2022-2023 2023-2024 |
= T R Rk T

Revenue Revenue Revenue Revenue |I_
TS+ HTT Revenue Section : |
T S (i 2014| Administration of Justice : (Major Head) _
R ST @ T ) 00.104{ udicial Cornrissioners (Union Territories) ]
Al wﬂﬂ.ﬁ R s gt & O/ Grant for infrastructural facilities for judiciary |
0 0 0 Rl — 01.00.31|Grants-in-zid General 0
4615 20000 70000[istrer <Rwfera & fore wgraen s __ 01.00.35|Grants for Creation of Capital Assets 20000
4615 20000 70000 zvr- =i HTAF(00.104) Total -|Judicial Commissioner(00.104) 20000

0 RRY womeer 3t ety o) 00.114{Legal Advisers and Counsets (Minor Head)
R s Rwmr 07| Department of Legal Affairs |
297 1000 250 07.00.02{Wages 1000
443 500 100 (R svar 07.00.06{Medical Treatrment 500
0 500 100[=¥y 7w = 07.00.1| Domestic Travel Expenses 500
7966 9000 5000tz =ra- 07.00.13{Office Expenses . 9000
529471 570000 448150 [ewaefs dare 07.00.28|Professional Services 590000
| 538177 581000 453600@-RRY wwrwwR 3 swEioons Total -|Legal Advisers and Counsels(00.114) 601000




Hear o5-faftr it =mr/No. 65- LAW AND JUSTICE

FTRMT Y AF/DEMANDS FOR GRANTS, 2023-2024

MH 2014
Actuats Budget ! o evised Estimates Budget Estimates
Estimates
2022022 2022-2023 2022-2023 2023-2024
I e Ty AC L
Revenue Revenue Revenue : Revenue
TR awEE & A agae 00.119Lagat Aid Services
T SYR.& Far wiffreeor iNational Legat Service Authority
e fafte dar wiftarer 00} National Lagat Service Authority )
1450000 1700060; 1900000 zF=e=n o= s 01.00.3| Grants-in-aid General 2000000
1450000 17000060 1900000 sl weraar & fow armae Total -|Legak Aid Service(00.119) 2000000
5 we . 00.12]E-Courts
kW o OI}E-Courts Phase-!
8936 0 Oj= 010001 Salaries 0
1] 0 Qfse, wrme = 1.60.11] Domestic Travel Expenses 0
294 ] (e s 01.00.13 Office Expanses 0
D 0 OHorr were B s 01.00.20|Other Adrvin Expenses 0
3609 0 ) ard 01.00.28|Professional Services Q
970200, 0 Qlewrar s avm 01.00.31] Grants-in-aid General 0
B 0 Qo= ome . 01.00.50|0ther Charges 0
983039 0 D& FE wor-nfpoaze Total -|E-Courts Phase-11{00.120) 0
FATNT U ST 0i.98| Swachhia Action PlaniSAP} B
0 0 Djertoa = 01.96.13|Office Expenses 0
D 0 Dfavrwrmar ww e Total -Swachhta Action Plan{SAP} 1]
983039 0 0|7 wé wor -ipong Tatal -{E-Cotuts Phese-1{00.120) D




weAr  45-RRY AR FraNo. 65- LW AND Ausnce MH 2014 ezl Y FH/DEMANDS FOR SRANTS, 2023-7024
Actuals _%Jﬁom Revised mm::.m.ﬁ Budget Estimates
| _2021-2022 2022-2023 2022-2023 _ 20232024 |
Ty LA L5 LA E) IFEA
Revenue Revenue Revenue Revenue
[§ #¢ o 02{E-Courts Phase-lll
ferer 02.00.01/Salaries
bk i 02.00.11| Domestic Travel Expenses
e sy 02.00.13 Office: Expanses
e Tty T : 02.00.20|Other Adrin Expenses
T 02.0028{Professianal Services
100080 100w st amme 102.00.31|Grants-in-aid Genaral 100
T 02.00.45{0ther Revenue Expenditire 0
| g 02,0050 Uther Charges 0
10000 _ 1007=r-§ i emor -njpo12n) Totet -| E-Courts Phase-IH{00.120) _ 100
B T T ey o) 00.800| Other Expenditure(Minor Head)
Rredr =i Fwreeh 02{National Judieiad Acadermy . _ !
227500 190000 190000 et wommr s 02.00.31|Grants-in-4id General . 190000
0 4] Q[oferes wPniaRal & fa sprer atwr 02.00.35(Grants for Creation of Capital Assets ol -
T SH 07 96{ Swachhta Action Fan(SAR)
L 16000, 10000 10000 FHEFT AT 02.95.316rants-in-aid Goneral - 10000
237500 200000 200000 xvr-efir =nfts soeesh Total -|Mational Judicial Acadermy(00.900) 200000,
|wohw acre shy 22| Artiitration Councit of India{AC!)
L 0 0 7000w s s 22.0031|Grants-in-aid General 15400
._ D 0 1400/wermn smem dmn 22.00.36] Brants-in-aid Generat Satzries 4500
[ 0 ) | B400[vr-smer st oftee Total -|Arbitration Council of IndialAC) _ " 20000;




w=ar  65-FAr 3 FavaNo. §5- LAW AND JUSTICE . " MH 2014 FETAT Y AH/DEMANDS FOR GRANTS, 2023-2024

Actuals w__naa wm... ised Budget Estimates
2021-2022 2022-2023 2022-2023 2023-2024
=T T TAET . A [
Revenue Revenue Revenue 1 Revenue
dﬂ%ﬁ! st wpht gant & faw n Nationat Mission for Justice Delivery and Legal
M..ﬂ»@q TR T g M A 17.02| Action Research and Stugies on ludicial Rsforms
a 0 B |wte, = = 17.02.11|Damestic Trayvel Expenses 0
0 0 0 [wtea e 170213 |0Hfice Expenses 1]
1} [1; 0 ly=a bl il 17.02.20]0ther Admin Expenses i}
0 o 0 [z 2o 17.02.28 |Professional Services 0
1] 1] () Jawraar s anoe 11.02.3)]Grants~In-aid General 1]
i} 0 0iz= o . 17.02.50{Other Charges 0
g 0 0 SiE-Fmine U i agEnet 69 Totai . jAction Research and Studies on Judicial 0
FeRU 0.300) Reforms{00.400]
M_Mﬂ._u._w “._ﬂ WMWN aﬂﬂﬂﬂ ﬁhﬂmﬁ 1208 wwn_u:m_._u.__:._..ﬁ_?n m_ﬁ_:euu for Halistic Access
£000 4000 4800 {7 = 17.05.11| Domestle Trave! Expenses 4000
299 3000 2000 jwrfran s 17.06.13|0ffice Expenses . 3000
1] ] 0 j7e rafers = 17.06_28|Other Admin Expenses 0
24886 25000 25000 (=i durd 11.04.28 |Professional Services 25000
366000 366000 447500 |mmm wame W 17.06.31|Grants-in-aid General _ 245000
FFT UAET T _....nm,S_E_._.q Revenus Expenditure 2004
1751 2000 20003 wmw 17.06.50[Other Charges o
399528 400000 4815007 # Mﬂ?ﬁuﬁhaﬁm@ Total - é&% for Rollstic Access 400000
i REh sl Aveanr £ 19)New Delhi international Arbitration Centre
0 15000 15000 wram sqener wmwsr 19.01.33]Grants-in-aid Generat 15000
| 15000 15000 jermar F=gznt dow 19.00.36)Grants-in-aid General Salaries 15000
_ 0 30000 30000}k Reeh strard s & Tatal- {New Delhi International Arhitration Centre 30000




, TEAT 45-RART 3iT F AN 65~ LAW AND JUSTICE MH 2014/2015 gyt A1 ATH/DEMANDS FOR GRANTS, 2023-2024

[ awetw [wee FAR | BT e TIE HTAW
Actuals mwﬂn:ﬁwm Revised Estimates Budget Estimates
200-2022 | 20322023 2022-2023 2023-2024 |
TAT Ela ] T oI "
Revenue Revenue Revenue Revenue
e A e 20)|Indian Law Ingtitute
700800 5000 5000)merrmr s s 20.0131{Grants-in-aid General 5000
| 30000 30000 30000fwera argr 2awr 20.0.36)Grants-in-aid Gerreral Salaries 30000
_![ 100000 35000 35000[smeeher Pty sy Total-|indian Law Instjtute . 35000
“14di 0 Of=e vz coszonom) 00.00.70|Seduct Recavery _ ||p,_ _
T 3N2959 2976000 3178600 [xvr-aan drzna : Total| MAJOR HEAD 2014 wmoscmm
: |foraar =y At 2015/ Elections (Major Head)
Frd oy 00102 Bectoral Officers _
o idal] HMincr Hear)
| =i T B wowRi . 01| Reimbxirsarrents to State/
iF v afagft : Livion Territary Govis. )
1250000 400000 400000FewRe Fu 01.00.26|Professional Services 400009
I
W R o won 00.103|Freparation and Printing of
Tzl oaTf g W Electoral Rolls (Minor Head)
[IF3/6% Tea 8T 05T & : 01| Reimbursament to State/ |
. e afngit Uinion Territory Govts. |
1250000 400000 400000 dam 01.00.28]Prafessional Services 400000
w6 T A s e 00.J04!Charges for conduct of Election for
Bt o R 3wt & Lok Sabha and State/uhion Territory
T TR T T o Legislative Assermbiias when held
v T Wl i Sirmultanecusly{Minor Heat)
[/ U=y 87 st 0| Reimbursement to State/Union
e sfomfet Tertitory Gavernments -
12998556 1800000 1800000/mw R ward 21.00.28]Professional Services 1800000




T 5T s F=ma/No. 85- LAW AND JUSTICE

I[ET FY AH/DEMANDS FOR GRANTS, 2023-2024

MH 2015
aeals | a9 e | sifia s TE FAT
Actuats mwnﬂ_mm Revised Estimates| - Budget Estimstes |
| 2021-2022 2027-2023 2022-2023 20237026
s T s T
[ Revenue Revenue Revenue Revenue
L & YR T W 00.105(Charges for conduct of election
Ay dhh to Parliament (Minor Head)
duE ¥ o qant 0| Expeniiture on elections to
a3 T Farliament
) 800 800 e damt 11.00.28]Professional Services 800
[FeT frara wwnd & 0Z|Expenditure in Union
e o et o Territories withew Lagislatures :
02.00.n]Satary 35000
. 02.00.07|Allowance 24500
65434 - 138500 138500 =v=miaw dani 02.60.28) Professional Services 79000{
55434 138500 138500{ Rem R st & dw wow w5 Em__mxﬁa_ﬁ in Union Territories without Legisiaturas 138500
55434 139300 139300053 ¥ F A T sww Wy ahd Tota] o don 1o Condct of elections fo Partiament Mnor 139300
| [ et e gy o e 00168 Issue of Photo identity Cards ta Voters
=T HRT A hf 01| Reimbuesement tn State Governments
70000 180000 180000 mawfrs e 9.83_ Professional Services 180000
e 00.800] Other Expeniture (Minor Head)
Tt afér wehe ov saw Q_mﬁiﬁng Eectronic Voting Machines
422054 250000 230000 r=itr Aaw 01,00.28Professional Services 250000
ety Xty AT 02| Expenditure on Presidential/
=T Vice-Presitential Blactinns
) 700 700|smrmfee daw 02.00.28{Protessional Services 700
422054 250700, 250700 "s-#ww zm Total -|Other Expenditure 250700
1] 1] Qe T (2015.00.51) 00.00.70| Dedect Recavery 0
16046044 3170000 3170000]ss-aea whvkizans) Total - Major Head (2015} 3170000




05,

00.08|Medic Treatment
Fa n jon

. ign Travel
Office Expenses m._DDD

é mmau. m&mm and Taxes for Land ang Buildings

05.00.19] Digitad Enuinrment

10500
hnology(in (o
Total -{raray

a
Swachbla Action Pransaryion
é Information Ter

0
el 122400,



wear  45-Faflr aity sTE/No. 65- LAW AND JUSTICE

HegIl $ HA/DEMANDS FOR GRANTS, 2023-2024

MH 2020
[ awefw | soc awaw | WA 3 FHC HGHA
Actuals m”ﬁmm_w_mm Revised Estimates Budget Estimates
2021-2022 2022-2023 2022-2023 2023-2024
Rt TS= TEE T

| Revenue Revenue Revenue : Revenue |
_ |srreehar arcaee aRw 09| Arbitration Council of India(AC) m
._ 0 10000 0 09.01.01Salaries 0
! 0 100 Qmegd 09.01.02|Wages 0
m 0 0 Oferak s 09.01.03]Overtime Allowance 0
__| 0 900 0 TR 09.01.06 Medical Treatraent 0
_ 0 500 Qlue 3 = 09.01.11|Domestic Travel Expenses 0
0 500 Off¥wr @ =z 09.01.12|Foreign Travel Expenses 0
0 2500 Qe = 09.01.13|Office Expenses 0
N 0 2500 0|, 7w SR # 09.01.14{Rent, Rates and Taxes for Land and Buildings 0
0 1000 Qs wnafEE =TT 09.01.20{Other Administrative Expenses 0
0 500 Qe Brefor 3 @@= 09.01.27|Minor Civil and Electric Works 0
REE 0 6000 Qs 3 09.01.28|Professional Services 0
0 500 e 09.01.50| Other Charges 0
0 Q Q|wratEw =og 09.96.13{Swachhta Action Plan(SAP){0E) 0
0 5000 Q|Friea =T 09.99.13{Information Technology(T)(0E) 0
0 30000 Qi e wRwe Total -|Atribitration Council of India(AC) 0
49 , ey T | Deduct Recovery i)
1020768 1220000] 1177200 -7 ¢ @020 Total -| Major Head 2020° 1226000|

2588 L&J—2B



5. -l R

e e5-Rf s FATA/MNo. 65- LAW AND JUSTICE

Hegerl A AH/DEMANDS FoR GRANTS, 2023-2024

II-f[Irrrﬁ.Mllrrfllﬁﬂﬂ SR

mﬁmmﬂmmiﬂmm __
upmmumcmb |
il BRI

Revenue
2052 Secretariat General Services : (Major Head)
é Secrefariat ; (Minor Head)

o

70000
0

1]

0!
3009
85000

5000

04.00.03| Over

Time Allowance

04.00.28] Professional Services
04.00.29|Repai .




wa  65-Tf AT FETA/No, 45- LAW AND JUSTICE MH 2052 gz #Y ADEMANDS FOR GRANTS, 2023-2024

| TERE | T FeqAE FNiE wAE 3¢ HTAW
Actaals mwﬂu“ﬂu . Revised : Budget Estimates
| 2021-2022 2022-2023 022-2023 2023-2024
TTH T35 TAET : T
Revenus Revenue Revenue Revenue
YRy v faT 04|Department of Legat Affairs
434955 554000 574000 %= 06.00.91 Salariss 167500
14654 13300 19300 7=zl 16.00.02|Wages 0
83 200 200 wwamR s £6.00.930ver Tirne Allowanca 9
0 1] { R 04.060.05|Rewards 1]
8021 5180 7600 |t 3R 05.00,06 | Medical Treatment 8100
] ] Ol 05.00.07 Al 412500
0 1] D |a=? = fpaa 0£.07.08 | Leava Travel Concession 30000
0 0 {} {seftrer = 16.00.09 | Training Expenses 150
2810 9100 00 |¥g T = 05.00.1{Domestic Travel Exp - 9200
82 2000 8000|fy =T 24.00.12|Fareign Travel Expenses 8000t
373560 §5200 112300 e znw BE.0813|OHice Expenses 51200
11354 12500 12500 | Peren, Aggw ¥ = B4.80.145Renl, Rates and Taxes for Land and Buildings 12500 ’
38 400 400 jrem #R wwnrr 040014 |Printing and Publication 400
- 0 D 0 [sawgiens rowo 050039 Dightal Equipment 0
7041 400 9600]zr=x TowtxF =T - 016.00.20|Other Administrative Expenses 0
i} i} [t 3t wtww 4.00.24 [Fuels and Lubricants ]
2418 2500 2500 [srg P 3 T @ 26.00.27|Minor Civil and Electric Works 2500
18482 48500 48500 |=met  gord 04,00.28|Profegsianal Services 33580
0 0 D 3t TETE 26.08.28{Repair and Maintenance 0
[1] )] 0} =wrreT HER " W E._z.u__ma_.s-w_.-m: General 1}
0 0 Djdw st v wrw 05.00.39[Bank and Agency Charges 0
e IR T 04.00.4% Dther Rovenue Expendilure 8500
IREB 4000 3200 |z 78 ) 04.00.50]{Other Charges n
786 480D 4000 |moyar vam AR =T D6.96.13 | Swachhta Artion Plan{SAPHOE) 7000
£934 501 8600 o ST s 06.99 13| lntormation Technalogy(ITHOE} o
{ 548776 765800 " 19800 ws- A w Ty Total -|Department of Legal Aftairs 751000}

10



" 65-Rafr st T/No. 65- LAW AND JUSTICE

AT #Y F/DEMANDS FOR GRANTS, 2023-2024

MH 2052

| TRERE | a5 deew | wxife s I AT *_
Tbﬂﬁ_m mWn:Mﬂmm Revised Estimates Budget Estimates __
2021-2022 2022-2023 2022-2023 2023-2024 L
T o T o] i

Revenue Revenue Revenue Revenue
& -E.-_._a: s 07| Legislative Department “.
190609 264000 275000 }x== 07.00.01/Salaries SE
9871 8200 8200p=<a 07.00.02{Wages b_
27 300 50[w==iafr s 07.00.03/0ver Time Allowance 0
0 0 Ojrents 07.00.05|Rewards i}
1 3331 2800 4000 ELEIL 07.00.06Medical Treatment mm%
=R 0 0 eSS 07.00.07| Allowances 209000|
{ ¥ 0 0 Oz T framaa 07.00.08|Leave Travel Concession 23500,
0 0 O|vfmwor =z 07.00.09|Training Expenses 1]
910 2100 23702 am sz 07.00.11| Domestic Travel Expenses 2600
1] 1000 150|®er amr = 07.00.12Foreign Travel Expenses S_uo,_
14686 13500 14900wriww sz 07.0013]Office Expenses 12800]
965 2500 1250/mzer 3t g 07.00.36]Printing and Publication 6000
0 0 Ofseetrs sumor 07.00.19)Digital Equipment 0
1476 2300 1150} swrfas =g 07.00.20| Other Administrative Expenses 0
‘w 0 0 Olfeer 3 w=rew 07.00.24{Fuels and Lutiricants 0
0 100 119407y Brfror 3 7= cam 07.00.27{Minor Civil and Blectric Works 200
12191 15900 14900/=me s 07.00.28|Professional Services 15900
0 0 O 3t v 07.00.29|Repair and Maintenance 0
_! 0 0 0o e s 07.00.31{Grants~in-aid General lm_
_' 1] 0 Ojfs st woinht wore Q.E,um_mg_a and Agency Charges IE
| et mr 07.00.49| Other Revenwe Expenditure 1000
276 100 550} e 07.00.50{ Other Charges fmﬂA
760 2000 1340[=gar v o s 07.96.13| Swachhta Action Plan(SAP)(0E) 11500
2841 2200 2700[qe SteRPrdvET saa 07.993jinformetion TechnologyMm(0) _ 0
237943 317000 338500=s-Rrur fasmer Total -{L.gistative Departrent 386800/

oo sl ueenl T B S i




W o5-Faf AT SR /MNo. 65- LAW AND JUSTICE IRTAT T FTH/DEMANDS FOR GRANTS, 2023-2024
MH 2052

f Actusls mmwmﬂmm Revised Estimates Budget Estimates
2021-2022 2022-2023 2022-2023 2023-2024
il T = 5
Revenue Revenue Revenue Revenue
AT a.-.mdml 08| Department of Justice
67784/ 85000 85000 08.00.01} Salaries 27500
12741 15000 15000 08.00.02{Wages 0
1] 100, . 100mwaaf s 08.00.03{Over Time Allawance 100
] C ()}t . 08.00.05|Revacds 0
2645 1200 3260 |ffr=T s9UR 08,0004 Medical Treatment 3200
0 0 Qi 08.00.57{ Allowances 65000
0 0 0 gzd = fama 08.00.08]Leave Travel Concession 12500
D 1] {} [frerr =z 08,00,09{ Training Expenses 0
169 3600 3000|wYq, 7w == £8.00.11| Dornestic Travel Expenses 3000
30 2600 2000 Ry avr s " 08.00.12|Foreign Travel Expenses 2000
33702 18000 18000 == 08.00.13|Office Expenses 1000
0 4{100 ~ A000|Ferar mem #R = BA.00.14]Rent, Rates an Taxes for Land and Buildings 4000
148 500 S00szer 3N seEne : 08.00.16|Printing and Publication 500
0 0 Dzt Iwmeor 08.80.19|Digital Emiprment 0
246 1000 1000} mmafer s DR.00.20| Other Administrative Expenses 0
0 0 D 3 = 08,00.24|Fuels and Lubricants 0
0 500 500|frars st vew 09.00.28 Advertising & Publicity 500
3994 5000 5000}ay Rrdor #7 T mw 088.00.27|Mincr Civil and Blectric Works S000
16914 18008 18000 (s dand 08.00.2B{Professional Services 18000
1] 0 Dirrrae st @A 08.00.29|Repair and Majntenance [}
25774 30000 0000w SRR ww . 08.00.31|Grants-in-aid General 30000
0 0 Qi 3R v OB.00.3%|Bank and Agency Charges 1}
HET TR T I 080649 Dther- Revenue Expenditure 5000
0 5000 3000 3= waw 08.00.50|Other Charges 0
3579 3700 3700 [rrena Teee cEwEREET AW 08.96.13| Swachhia Action Plan{SAPYOE 18760
224 3g00 3000w ey o 18.99.13jinformation Technology(T (0D 0
o eyeiEl 195660 195000 s s=rmr fawm R Total -|Department of Justice . 211000

12



r 5. 65— LAY i FOR G , 2023-20
TET 65-Rf AT RN, 45- Law AND JUSTICE MH 2052 FTRTAL Y AN/DEMANDS FOR GRANTS, 2023-2026

aFafEE | e A | wifir He AT TAC Iepnt
Actuals mw_ﬂnw_”wm Revised Estimates Budget Estimates
202-202 | " 2022-2023 2022-2023 2023-2024, . |
g ey Taa = |
Revenue Revenue Revenue Revenue |
R T — 42|National Legal Services Autharity
23923 40000 40000]%n £2.00.M| Salaries 15000:
92 100 100 42.00.02|Wages o
0 100 100f=marey o 42.00.03(Over Time Allowance 1)
0 0 OfnRafes 42.00.05/Rewards 1]
713 1000: 1000|Rrfwem srer 42.00.06|Medical Treatment _ 2000:
0 G Olsrer . 42.00.07| Allowances ~ 30000
0 1] . 0| oz o Ramg 42.00.08]t 23ve Travel Concension 5000
0 0 DRftawr s 42,0000 Trsining Expenses I
L 141 1000 2000 (=¥, = = 420011/ Domestic Travel Expenses 1000
0 1000 500w ar oo _ 42.0012|Fareign Travet Bxpenses 1000;
1804 9000 15000 sraterr z2ra 42.00:13)Office Expenses 7300,
: 0 100 ._Qc_?dﬂ. aew ok 42,00.14/Rent, Rates and Yaxes for Land and Buildings g
1999 2000 2000w st vy 42.00,16{Printing and Publication _ ma
0 0 Olssweiior o 42.00.19|Digital Equipment T
90 200 200 wymafs =y 42.00.20[0ther Administrative Expenses 0:
T .0 0 O s = ) 42 00.24]Fuels and Lubricants 0
. 5000 5000 5000/Rar 3 wuw 42.00.26)Advertising & Publicity 5000;
17344 23000, 15500 Rstior 2y v=r v 42.00.27{Minor Civil and Electric Works 20000:
2915 4000 4000emfir  dami 42.00.28| Professional Servicas 4000
G 0 o) g T — _ 42.00.29|Repair and Maintenance 0
T 0 0 Offw sftr vl s 42.00.397Bank and Agency Charges o
= T oy 42.80.49) Other Revenue Expenditure 00 -
0 100 100 TwT 42.00 50 Other Charges 0
0 500 L R e — 42.95.13]Swachhta Action Plan{SAP)(05) 600,
1246 200 U s o —— 42.99.13[information Technology(M{o5 0
7| 86647 828000 LU T e —- — Totat -jNational Legal Services Authority 93100]

13



e 45-ff 3 For/No. 65 LAW AND JUSTICE FEmI Y A /DEMANDS FOR GRANTS, 2023-2024

MH 2052
aEdia® | aore AW | HEtita A AHT A
Actuals _ulw.m_”m%, 5 Revised Estimates 1 Budget Estimates
72022 | 2022-2023 2022-2023 | 2023-2024
et T, REL] AT
Revenue Revenue Revenue Revenue
SEUAN A A A W 47|Supreme Court Letal Servica Committee
15079 18000 18000}~ 47.0001|Salaries 7500
: 60 100 100[F=gfr 47.00.02| Wages 0
; 0 100 100 |wadafc wear &7.6u.03|Over Time Allavance 0
0 c Djuretfvs 47.00.05| Rewards D
N 700 700|feswr 3w £7.00.06|Medical Treatment 800
0 0 Ol 47.00.07| Ailowances 15000
: ] 0 |o=d = Foama 47.00.08]Leave Travel Concession 2500
| 0 0 Ouftrersr eaz 47.00.09|Training Expenses 0
H] 500 500y, 7 s 47.00.11|Pomestic Travel Expenses 300
i) 4] OiRer 7 = £7.0012!Foreign Travel Expenses 0
3934 4000: 4000 ravera s &7.06.13|Difice Expenses 3200
0 0 Onwer A swmr 47,006 Printing and Publication 0
n 0 i &7.00.19]Digital Squipment D
8 200 200w wurafw == £7.00.20}0xther Adrninistrative Expenses 0
| 0 0 Qlfer 3 whew 47.00.24{Fuels and Lubricants 0
; 0 ju Q|framer st o 47.00.26| Advertising & Publicity 0
0 0 Oferg forfor st @ = 47.00.27|Mincr Civil and Blectric Works 0
988 1000 H000kwrrarfes dart : 47.00.28| Prefessional Services 1000
] ] Dz =R e £7.00.29! Repair and Maintenance W]
1} 0 Dfte site wFa e £7,00.37|Bank ard Agency Charges 0
. I T ) 47.00.49) Other Revenue Expenditure 1
0 1] Ol wne £7.00.50|Cther Charges 0
] 400 L0 == v caTEEET T £7.96.13|Swachhta Action Plan(SAP)OE) 500
0 q Qfeer Wi o 47.99.13)information Technology(T(OE) 0
; 20160 25000 25000)Frs-5oaem ~maw wHER d9 SR Tetal{Supreme Court Legal Service Comimitiee 31000
| 1175950 1563800 1639800z sfram= Total|Secretariat 1661706
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T 65-FAFY AT FATINo. 65- LAW AND JUSTICE MH 2070 Fopere Y AFJOEMANDS FOR GRANTS, 2023-2024

i . {In thousands of Rs. )
TRERAF | FT A | AN A FTHT AT
Actuals Budget mﬂwﬂp Budget Estlmates
2021-2022 2022-2023 2022-2023 2023-2024
Ciscad TE = Ty
Revenae Revenug Revenue : Revenue
] 0 Pl A e 01.90.2¢|Regair and Maistenance 0|
D 0 D e s 010031} Grants-fn-aid General o|
1] D )i At i wn 01.00.39]Bank and Ageney Charges m_
0 ] | D) worew = 01.0B,48| Other Revenue Expenditure $00
209 500} T B 01.00.50] Dther Charges 0
Lk 1200} 1200 [=remaT v wmwR =) 019633 Swachhta Action Plan{SAP}(0E} 1704/
447 1909| 1000]ae Wb w2 21.99.13Information Technolagy(TTH{0E) o)
52738) 77000 80000}y arher Total ~|Law Commiission 114000}
42738 77000 80000 |=s-Prire ater s Total -|5pecial Commission of Inquiry 114000
Fiid 10.900| Dther Expanditure
faftr wfdesr M| ¥idhi Sahitya Prakashan
44901| 59000 52500 (% 01.00.01|Salaries . 15000
1564 1000 1000/t 01.00.02{Wages 0|
0 I} Ozt wem 1.00.03|Over Time Allswance ol
0 0 [wrios 010005 |Rewards ol
1023 2000 2000 fefe 2wt 01.00.06|Medical Traatmant 2000
.Iﬂ._\ 0 ) |orit . 041.00.07 | Allowances . ’ POE
0l . 0 [grety o P 01.00.08{Leave Travel Cancessi 5000
0f 0 0w = . 0L0G.09[Training Expenses o
326 8001 800wy =rn = 01L00.11| Domestle Travel Expenses 460
2443) 3000]. 300Qjw=iwy == 11.08.13| Offics Expenses 2200
0 0 0o, e e @c 01.90.4 | Rent, Rates and Taxes for Land and Buildings Hl__
7961 8000} 8000 ]7Er AR swre= 01.00.16Printing and Publication 8000
[ 8 Ozt s 010019 Dighal Equipment o
104 znoi 2685~ werate == 01.00.20]0ther Administrativa Expenses q

18



FE 65-R 3T =rw/No 65- Law AND Jusnce MH 2070 3T B FATH/DEMANDS FOR GRANTS, 2023-2024

‘ TERF | T9¢ IEwr | s
Budget . :
Actuals mnmqwﬁ Revised Estimates
2021-2022 gf@&%@.ﬂ!ﬁfﬁ

Ty T ==
Revenue Revenue Revenue

0 0 Ol 3k e 01.00.24/Sviels and Lubricants 0

2083 3500 3500[=rwfw ware 01.00.28]Professional Services 3500

0 0 O stk varam 01.00.29|Repair and Maintenance 0

0 0 Of#F+ 3ttt wreht s 01.00.39{Bank and Agency Charges 0

o rorew ww 01.00.49/Other Revenue Expenditure E

0 700 700fs= s 01.00.50/Other Charges 0

—105] 400 L e e —— 01.96.13]Swachhta Action Plan(SAPj(08) 1400

386 400 400/ stefrdrimrata =) 01.99.13(Information Technology(m){05) 0

60888 80000 82500[=e-Rfr mfer srerr Total -|Vidhi Sahitya Prakashan 87900

00.003(Training |

1 Training Academy for ILS Officers and Officers of ‘I‘

Other Cadre of Central/State Govts.
0= 19.00.01/Salaries

OjRP= svar 19.00.06|Medical Treatment

19.00.07|Allowances

0 0

0 0

:T 0 c‘.ﬂ

0 0 Oj=tq amn =z 19.00.11| Domestic Travel Expenses

0 0 Ol am zan 19.0012]Foreign Travel Ex;

0 0 OfFratery air =y 19.00.13| Office Expenses

0 0 Djseer st wwmrs 19.00.16|Printing and Publication 50/

0 0 0T Fare . 19.00.28| Professional Services 50

0 ol 0= o = i 1 um.co.nu_Qg. Revenue Expenditure _ 50

0 0 OfFemar w1zt e o 19.96.13Sivachhta Action Plan(SAP)(0E) T 50

0 0 Ofrcers @Wﬁﬂwﬁﬂ%ﬁwﬂ? g s g Ot 500
| | ‘

103624 157000 162500 == wréz070) Total -|Major Head =2070° 202400
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- wmar 45-Faftr afty SamENo. 65- LAW AND JUSTICE

arepami Y Hid/DEMANDS FOR GRANTS, 2023-2024

MH 2235/2552
s | aT FEE | G S| IAC HHA |
_ Actuals mw“a_._ﬂm.om Revised Estimates Budpget Estimates .
2023-2022 2022-2623 2022-2023 2023-2024
T I I T
Revenue Revenue Revenue Revenue
wrmfo oae I s 2235) Social Security and Welfare ]
e b (Major Head) _
AT T tzlsecial Welfare ”
s =T 02103\ Yormer's Welfare
srfiaT FaoT 32Women's Welfare
0 0 1) T 82 0n[women's Welfare
T TR & 820069 Other Reverwe m.am.i_._.m 1000
0 a [Has-Ar FwToT Totad| Secial Welfare 1000
W grnfas GO MY T wrEA #0[Other Social Security and Welfare Programmes
Y FT 502004 Other Programmes
A Tt o e & wRw Compensation to the Victims or to their Famit
0 0 O P 7 3 St  Placcoun S ettt iy or desth 3 P Plces
0 0 Djs= T = . 19.02.49| Gther Revenue Expengiture 1000
0 2000 20007 TR 19.02.50{Other Charges 0
0 2000 2000 |- k(235 Total -|Major Head(Z235) 2000
s=r it A oo b 2552iMNorth Eastern Areas {Major Head)
s 0.0 Adrrinistration of Justice
(Y irh) {Minor Head)
FTaafawT & BT AT 01| Grants for infrastructural facilities
sl o e e for judiciary -
0 0 Ofewren st FE 01.00.31}Grants-in-aid General 0
o 899900 899900 aRwmiet ¥ v wERE e 01.00.35{ Grants foc Creation of Capital Assets moonc
0 . 8999500 mﬁmaoé Total -jGrant for infrastructural facilities for Judiciary - 110000
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T 65T W =mr/No, 65- LAW AND JUSTICE _S.I 2552 et i AAH/DEMANDS FOR GRANTS, 2023-2024

ExCas AW | Efia AT WA
Actuals mM.__uﬂﬂmm Revised Estimates . Budget Estimates
208-2022 2022-2023 20222023 2023-2024
I iy &= s
Revenue | Revenue Revenue Revenue
Faw AR 3. =nawat wt 02| Comptterisation of District and
FEcyEir Subordinate Courts -
sl n.m..__...i D02 99|Information Technology
[ W 02.99.50| Other Charges
_g FRTAAt B P we 03| Assistance to State Governments
ity Hearfie s & e oo for estatdishing and operating
AT W awaEr Gram Nyayalayas
0 [y O xop wmver 03.00.91| Grants-in-aid Genaral 0
- ek wory 04|E-Caurt Project-Phase-Il
. | wewfingy 99} Information Technalogy
_ [mraat mEer waer 04.99.3) Brants-in-aid General
0 g8 Ofar=r o 04.99.50{Other Charges i}
0 0 s wr qoor- Total -|E-Court Froject-Phase-It 1]
[§-wv¢ T 05[|E-Court Project-Phasa-lIt
- o 05.00{E~Court Project-Phase—ii
05,0031 Grants-In-aid General B
0%.00.49|Other Revenue Expenditure 0
g 0 Q= wiR 05.00.50Other Charges 0
0 0 0= wzor-n Tatal -|E-Court Project-Phase-Ii ) a
0 899500] 899900fr- 37w vt 2552 Tame At &% Total -[Major Head -2552 North Eastern Areas M0000

21



FEar &5-BW FHiT =E/MNo 65-LAW AND JUSTICE

I[ar Y AH/DEMANDS FOR GRANTS, 2023-2024

MH 3601
| TR | T AEE | FOiRa s T A "
Actuals mw._aqﬁ_m Revised Estimates Budget Estimates _
2021-2022 2022-2023 _2022-2023 2023-2024
RIS Es:) RAE RS RiCE] ] RELs:]
Revenue Revenue Revenue Revenue
{159 #FRT H T Haw 3601|Grants-in-aid General to State
(e i) Governments (Major Head)
i T wA e =R 0é|Centrally Sponsored Schemes
AT WETEET [ 9aT 06.101Central Assistance/Share
i T & B mureE g 57|Infrastructure facilities fer Judiciary
FTA =TT : 0ljFamily Courts i i
g 0 OjwwrsT e /e 57.01.31{Grants-in-aid General 0
A WA $T TS $ AR gEre (o} ASSistance to State Govis for Establishing and
F F BT 75w wOHRT w Fwprar {Operatiny Gram Nayalayas
e A WA 57.02.31| Grants -in-aid General 0
80C00 100000 100000 |4sre shwaRmat F Re wwrar e 57.02.35|Grants for Creation of Capital Assets 100000
e & @ s gleew 03}Infrastructure facilities for Judiciary
0 0 Ofseraren sz aw §7.03.31|Grants-in-aid General 0
6341400| 4940100 6950100 Frra shemfRat ¥ R agEar seEw 57.03.35|Grants for Creation of Capital Assets 8780000
64214600 7060100 7060100 =w-5=a wd(3s0m) Total{Major Head(3501) 8880000
6421400 7040100 7060100 [Fmerfems & Rv nuwsy gium Total|Infrastructure facilities for Judiciary 8880000
Mwﬂaﬂma T g e (et 69|National Mission for Safety of Women (Nirbhaya Fund)
o SR Ew TvE W 69.01|Fast Track Special Courts
1345572 2000000 2000000 weraar s T 69.01.31| Grants-in-aid General 2000000
7766972 2060100 7060100 == otk ~3cm" Total -|Major Head "3601" 10880000
et #r e o 4 ¥ Breh 06.902|Deduct Amount met from Nirbhaya Fund .
-1345572 -2000000 -2000000|zxfort r wehd 00.00.70}Deduct Recoveries -2000000
-1345572 -2000000 -2000000 =% =1 «fnd "3601 Recavery {Major Head "3601") -2000000/
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M

H 3602/4070

mﬂm.u_w.x.—m.

‘Budget Estimates

in-aid General to UnionTerritory
CGovernments with Legislature

|
Infrastructure facilties for Judiciary ,
S & i
- A T S Capital Assets .
Total -|Major Head 3602
| 30443695 iy and Tota
. - e Section

001 Direction & Administration
Acquisition of Land and

Incomne Tax Appeliate Tribunal
MiorWorks

Department of Legal Affairs
L L B
lg,s_%n el OE
|
00.101|Election _

q__mS& for Bection Commission
01.00.37) Aid Material and Equipment
| 010052/ vachinery and Eqaprens
g EVMs for Election Commission

Total -|Major Head “4070"
s R

L

9988280 15000000
9988280 15000000

___1M96181] 16150000

| i8667800)
| 18667800
L 19367800

23
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i -fafer , 65- LAW AND JUSTICE #r A, FOR GRANTS, 2023-2024
wea  65-Taflr I =ma/No. 65- LAW MH 4075 gt /DEMANDS
Budget ; 2 : :
Actuals Estimates _NmSmen Estimates Budget Estimates il
2021-2022 2022-2023 2022-2023 2023-2024
I+ RiEE] T RIEEE)
Revenue Revenue Revenue Revenue
peltacs Capital section
Ry awer Faet ) fEe =w 4075{Capital Outlay on Miscellaneour General Services
ke 3 v 00.001]Direction and Administration
LlEEICE] 01|Secretariat
[T TR 0.19|Official Languages Wing
0 0 Ol am=r * 011951 Motor Vehicles . 1000
0 0 0l . ﬂamd._ﬂ S, 9| o9 _:wu.a...ﬁ-_...ﬂ_w_“r Computer Telecommunications (ICT) 1000
0 0 Qs T ST T S 01.19.74 Furniture & Fixtures 0
3] 0 Ols=r Frwa wwfomr 01.19.77| Other Fixed Assets 1000
0 0 Olsis- T @vs Tatal| Dfficial Languages Wing 3000
fafy syd fsmr 01.20|Department of Legal Affaris J
0 0 Ot ae 01.20.51{Motor Vehicles 4000
0 0 O e, Fees, T AR (F), 39w i g o, G Tel kit 8800
0 0 Ofammr o Sar I 3aET 01.20.74{Furniture & Fixiures 0
1] 0 Olsre=r srawr wafemr 01.20.77!Uther Fixed Assets 4000
0 0 Ol=vs- RAf w fpmr Toial|Department of Legal Affaris 16800
Tarerrafy fsmar 01.21| Legislative Department
0 0 Olavex =t 01.21.51|Motor Vehicles 1500
; e {informaion, Comptter Telecommunications (ICT) |
0 0 O ageen, e, EEER @rEdn, 3ewTl 01271 e ipment 2700|
0 0 Olmmame wur SiET TG ITHIOT 01.21. 74} Furniture & Fixtures Q_
0 o Olsw=ar 3w wafaar 01.21.77|Other Fixed Assets 1500
0 0 a_ﬂ.a‘ Frurh s Total|Legislative Department 5700
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Wwm  45-Taftr aite FRITE/MNo. 65- LAW AND JUSTICE MH 4075 Frearat # FA/DEMANDS FOR GRANTS, 2023-2024

Budget . . .
Actuals Estimates Revised Estimates . , Budget Estimates #
200-2022 2022-2023 2022-2023 2023-2024 |~
T T T AELx) :
Revenue Revenue Reverwe ' Revenue
wEmy FEET (32) Atached Office
e ardieltr e 02.09)inuome Tax Appettate Tribunal
D 0 Olstrez 2mer 02.07.51|Motor Vehicies 15000
0 0 | — B . | om.ow.d._ao“.s_..”-““ﬂ. Computer Telecommunications ey 14000
0 D (s o S T IR 02 09.74|Furniture & Fixlures 0
0 0 Dimr wew et 02.09.77|0ther Fixed Assels . 5000
| 0 Olzire- s seffrr semfET Total|Income Tax Appellate Tribunal 34000
fafty rdr 0210|Law Commission
0 0 Ot awer 02105 Motor Vehicles _ 1000
0 0 | — R - ke, 3T 021071 _1&._._.25 Computer Telecommunications [{[»)] 1000
0 0 Qfarsrr w1 Sy 7= A 02.1.74|Fumniture & Fxtures 0
0 0 Dlarmr o Fafwet 02.10.77|Other Fixed Assets 1000
0 0 Ofts- sz sntrttn =aroftreTor Total|taw Commission 3000
|
Rt Wit wwR . 0211|iché Sahitya Prakashan |
0 0 Qlrivex T 02.11.51|Motor Vehicles 500
i - (nformaion, Cormputer Telecommunicali ®en
0 0 0w e, g i, sv P31k Ml fons N_B
0 Q 0 A A A FOETT 02.11. 74| Furniture & Fixjures o
1] 0] [jpesr 3t B9iaaT 02 11.77|Other Fixed Assets 500
0 0 Ofst- R ke s Tokal|Vidii Sahityz Prakashan 1 1400|
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Budget Estimates
2023-2024
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55.T3fr T #ATIfNo. 65~ LAW AND JUSTICE

w&.ﬂa #Y ATH{OEMANDS FOR GRANTS, 2023-2024

THER e Wl o gy

Summary of Object-Headwise aggregale of the total pravision under

HiT 0. b5 =g HATAYE W WAC el 7023-2024
Demand No. §3 Ministry of Law and Justice Budget Estimates for the year 2023-2024

@R el A
] {In thousands of Rs. }

SRIPRN G N Ll THE A

- E - -
Actuals mmn_nm. wm.‘ ised Budget Estimates
2021-2022 | 2022-2023 2072-2023 2023-202%

x!__a___cl Revenue/  [p . iuef Capital Revenue/Capital
1746744 2235000 2281500 ¥ 1}Salaries 744050
43080 45400 50040728 2[Wages 1000
184 1280 850 |swaft e | Over Tims Allowante 100
g 1] ()] ik SiRewards 0
324696 34500 3120 0 frfeem s &|Madical Treatment L&T50
0 0 ol TiAllowances 1647550
] 1} jaed amr framas #|Luave Travel Concession 115000
1] ] 0 | = 9\Training Expenses 100
33419 53400 B4170 9% 3 =T 11|Damestic Travel Expenses 53850
489 15000 11850 |@dar wm = 12| Foreign Travel Expanses 14550
245662 273200 3044650 >t == 13{0flice Expenses 216650
123672 133790 29700] P, e Y FX 14| Rent, Rates and Taxes for Land and Buildings 123200
15223 22100 19850} st wwnw 16} Printing and Publication 24150
0 0 Olmwatfr e 13| Digital Equipment 0
10365 14700 14060 |= gwwafrs =13 20{0ther Adminisirative Expenses D
1] a )= st =Ew 24|Fusls and Lubricants 10000
5000 5900 500 femm At R 25| Advertising & Publicity 5900
16597 4230 40740[7T Pt oty 79 Ta 27|Minor Civit and Electric Warks 53900]




(9]
Revenye/

Dita

_uz._,nnu_aonm_ Services

xnnmz_‘..:n Maintenance
namiuci._—mn_ G

eneral

nnmaﬁ-m?mi n..._._nam___.mnE
Grant for Creation of Cpital Asses
Grants-jg-aig Genera| Salary
Agency Charges

Other Revenye Expendityre
Other Charges
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Aewr 65 3R —nu/No. 65- LAW AND JUSTICE

3T FT AEDEMANDS FOR GRANTS, 2023-2024

AT TS 95T S HGAT AR S6F WU

© T 'Estimated Strength of Establishment and provision there of

Taarer, ey e MG

Department of Lega! Affairs, Legislative Department, etc.

1

WA= AT HaTg

Secretariat General Services, Law Commission, VSP, etc.
A #o w0 |
Moz wet 6o jﬂ% u.dﬂ_wﬁuﬂlﬂa S
Strength as on 0103 2022 B q_.B..Bm_, wan (B ohm._.mﬂrums. {in thousands of Re)
B T, st #r _ T+
T w &1 g0 Ty ey et I o | ol P i | | WA | ae
A Gl waw | 06 Ll rgme | wp |
i Mook :
Pay-Bard Gt | Grg | Totaloumber ofposts Feg./Temp/Ack-hoc emveain | Fisd | v | ety | oan M| gy | SR BEmm
Pay-Saals Lavel . tad uﬂh___nn et Ymcent ’ :
225000 Fixed 7 G A 2 1] Reaqular 2 ] [ 2 0
.. 205400 224400 Fixed 1 G [ 1] 1 Reqular i) T i 3 o
122200 224100 HAG 15 G A 3 0 Regular 3 3 1 3 1]
144200 | 218200 ¢ 10000 1% G A g B Reqular 1 29 ] 29 i
118500 214100 310 [x] G A 34 17 320072 Ad 34 S0 1 50 1
78800 209200 7600 12 G A 38 7] 36070/2 Ad 38 6 F3 [13 7
67700 208700 % T [ A 70 51 39(R/29Ad/2 Temp 70 13 8 9 2
56100 177500 0 G B 12 [ 2(RA0Ad 12 16 1] 15 0
53100 98700 5400 g G B 7 T Reqular 7 ] 1 B 0
47600 151100 4800 [ G B 51 3 | 1BIR/Z8A4STernn. ] 3 8 ] 7 ]
44960 142400 4500 7 N B i) pil &R AL TTermp 110 156 3 173 16
35400 | 12400 | 4200 5 N C EE] 18 3NRAA Teme R 50 7 B 0
29200 | 92300 | 28O0 5 N T ] 2 Requdar [} g i g 1
23508 BNOD 2400 4 N C 37 49 Resiular 37 74 2 i}
L2 49100 2000 3 H € 10 5 Requiar 0 i a 15 0
19500 43200 1900 Z N | 53 &0 75 {Ri/aAd/aTemo 83 142 1 143 0
18000 S5900 800 1 N C il 26 2% { RS Temo 79 84 3 [ 1
TOTAL{H) 573 352 593 811 &0 90& 41
e SALARY 636524  B993 825152] 455000
RN OO NE |l A e than 369184| _S06AT|  53634B| 1764100
b R ST L T T m— )
e Tokal A~ Selarins [T
. e B—ages &2 10060]
%- wwrEts e [iry 154
ety Fray DTE ]
e i OTE 10, FUAND.
| Ay T FTE LRY JAOMH
= Tt 105943%] 1418400
30
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Fear 65-Raftr 3T =ma/No. 65- LAW AND JUSTICE

sl 1 AFDEMANDS FOR GRANTS, 2023-2024

ﬂiﬂiﬂg%&%ﬁ%ﬁnﬁugﬁﬁﬁﬂﬁﬂﬂ

(Figure in Crore)

Details of provision in Budget Estimates 2023-2024 for payment of Grants-in-aid General to Non-Government Bodies {wo =t 3y
) Whether/Rac | Ahether )
. N Budget
= HETAAT W=y .§ Grant . . urring Scheme / A
F=t wH o o T A i d..ﬁ. mﬂﬂaﬂ Yo. 8l. We| Organisation Broad purpoae of assistance /Mon- Non- nwwnorns“lwmum
) ' : recurring Bcheme
1 2 3 ) 4 5 1) 7 B ] i0 11
. L e ] Indian Law For pramoting and eonducting research Non-
1 Lo fafty s R g ik e & awt 1 Institute o in law Recurring | o\ oo 3.50
- e O voluntary For work in connection with the
2 | Hftow e wfns sweat 3 wiiyew 6 2 Organisations development and propagation of Recurrin Non- 0.10
e renfrm |afhgetr A g WA & TR S rles | fterature in the fisld of Law in Hind and 8 | scheme :
. # wrd & fag other regional languages
1 Fft 3 : o National Legal
. 3 TP Ead.nﬁu_._ﬁﬂ o1 m__ LLAL ﬂu.qﬂq bt w4 & Qo 3 Sarvice For implemanting the Legal Aid Scheme Recurring Non- 20000
) - Authorlty . Scheme -
- =
Tx FwEA qeiE e o & =
w Frftor sl srafm yEw 1 The Academy provides tralning to
agma%w:uﬂﬂnuﬁﬂiﬂnﬂnﬂ&a wa | & judicial offloers of the States! UTs,
- r FARET facillties for training of ministarial
m _ 4 a mn....ﬂuﬁ . s, DRt AT @w uew ol | W 4 zw:M_...uM-n_._u.n.ﬂ__.n,m, afficers werking in the 5Ct and to study Recurring wz_..u n- 20.00
M . AR ROTAA T e urgrnH | court management, admn. of justice In chems
¥ A, Free @ e e Lo _Statea/UTs and to undertake, arganize
ﬁﬂ faw witmror 5@%5 mwdt | © and faclitate study courses
1
ik redlr simtedia Avma bz "New Dalhi
L i » @RE # Fed AR sane Internationsl For overall devalopment as a major
5 | A | dx %t wgmr $W nm“_ﬂﬂﬂnﬂdq 5 Arbitration arbitration hub by promoting quick and Recurring Non- 3.00
E:re o L& ““.._Mﬂ ..ﬂ.xﬂ__ﬂﬂu #&.. o Cenlre efficient dispute resolution mechaniam Scheme
= §l
) wegerar #R b ¥ The Arbitration Gouncil of India was
6 anflwe wifhe | wa i e wwEt = s Arbitration establishad to fulflll the duties and R . Non- |,
_ st g AR e Al Frewedr CauncH of India functiona prascribed under the ecurring Schame 2.00
) qfowz B T i oF o Arbitration and Conciliation Act.
TOTAL 228.60
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sdq_& £ APIDEMANDS FOR GRANTS, 2023-2024

wwar 65-7afy iy FANo. 65- LAW AND JUSTICE

ﬁaﬂiﬂwﬂﬁﬁ_ ¥ vt B Fore

“Maw Sarvice/New Instrumant of gervice” for which P

o FeAET 2023-2024 ¥ wraue AT T4

rovision is made in the Budget ggtimates 2023-2024

=R #0 A}

Particulars of
{Figurs In Thousand of Rs.]

s.W0 W EEW arew frk/ 30 dré uh_mn_w.ﬁmuaﬂ gramn /- froofy
Demand . provision in BE SCHEME/ zo:-.
8 NO Number Major Head/Sub-haad 2022-2023 SCHEME Remarks
_ 4 & 6

1 2 3

- 34
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. 3/ -
_ __ SRt iy At DEMANDS Fog o@»zwm_ m%w 2
TEqT 65 e
Ifffff!ff--.ffff
ELECTION oozzam_oz
7 Uarer

Reveng
320005

]
20000

ic;
: _.mmmmmzap, Ovil and Brei,y _
01.00.28/Profession Services —
01.00.29]Repa; A0d Maintenance _
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Election Commission
on
. | Budget Extimate

e 66 raraed wreTNo. 66-
| .
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w@ﬂ% £ w1 [DEMANDS FOR GRANTS, 0023-24

In thousands of Rs.!
Buigel Estimate__

|

Capital Revenue Total H

f@_;_-ﬁwm
Capital | Revenue
f T G edin - _
L oo Oullay on PUBRE VRIS~ - S P B n
(ffice Building ! i +
lllLTl|1 o

10.m{moEM
| 10.0153|Major Works

| 10017 Bulldings ad SEALTES
| 100178 )Land

T 10.62]eCt New Building, Dwarka
10.02.53]Major Works
10.02.72|Buildings and Struciures

____10ection - R
10/ Blaction Commissian______—— - L |11L|11ll|+l||11 !
10.00.5 Motor Vehictes IR L. 2000
10.00.52Machinary and £ jpments 12800 - 2500
Informatian, Comexftet, T T -

Information, Computet,
0 Telecommusi cations (ICT) Equi prents |

i

10,0177 4|Furniture and Fixtures :
A e | et R o000 | 0. 200
L T " Tofat{Capital Section lnmgso | 0 || 280000
| Toaoente T 3600000 |

kil e
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|HEA 66 AarE 3mET/No. 66- Election Commission | e A /DEMANDS FOR GRANTS, 2023-24

[ I [ ) in thousands of Rs.]
aaRE T AW | SO e : Budget Estimate
Actualg _Budget Estimates | Revised Estimates o ; : 2023-2024

| 2021-2022 2022-2023 2022-2023 : )
E | v | gt [ e | it | e . _ . G JE
Capital | Revenue | Capital | Revenue Capitat | Revenue : Capital __ Revenue Tatal
o0 1 a 200 | 1 0 |79 R oo Rearelt & &5 01.00.27)Minor Givil and Biectric Works o 100 109
D 3242 0 63900 0 23500 [mmwiis ¥ 01.00.28/Protessional Services 0 [ 14100 14100
0 0 o 0 0 b AR A TR 01.00.29|Repair and Maintenance 0 58000 58000
0 a 0 b 0 0 (o TJorew = 01.00.49{Cther Reverue Expenditure 0 1500 | 1500 A
D 64 | 0 , 1900 0 1500 [ wre 01.00.50| Other Charges 0 e 0
L D o ety 01.99|Information Technology _
D 7515 ] 5200 0 8000 [wefew mw 01.99.13[Ofice Expenses 0 i 0
0 95 1] 200 0 800 |z dane . N.99.28|Professional Services e . 0 ] 5
0 156763 | 0 | 250800 0 150000 [S3-003 g ehf (wfmwn) Totat-|083-Minor Head (Training) 0 i 136000 135000 ‘
- _ TRt R 110iDelimitation Commission _ ]
" CEE {Minor Head) i i
| TG O1/Establishment ' _
0 2363 500 | D 500 f¥w= 01.00.01[Salaries _ 6 ;0 8
0 i . 100 i 0 Iwagh 01.00.02/Wages 0 1] 0
0 [ o |__100 o 0 (emEek mm . 01.00.93{Over Time Allowance 0 0 D
0 | 0 00 0 0 |PRw s 01.00.05| Medical Treatment 0 100 100
o T o7 100 0 0 |[mgow=a 01.00.1| Dormestic Travel Experises a 100 100
i 4164 500 0 2500 _[wrfas =i D1.00.13]Office Expenses 0 200 200 |
0 258 . 100 0 0 [ 7 o 01.00.36|Printing ard Publications 0 100 100
0 297 100 0 100 3o Swrfaw wow ey 1.00.20]0th, Adin. Exp.(Haspitality) 0 0 0
0 15 1600 0 3100 |at5-1108y ek (TRlEm @ Total-[10 Minor Head (Del. Com) a 500 500
.. 0 [ 294333 ] "0 | 7530000 | 0 | 3202400 [Sw2015 e maw ¥  Total-|Major Head-ZDI5 (Blections) 0 3120000 | 3120000
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HEAT 66 AaT™e 3=E/No. 66- Election Commission 37e[aTEt 1 AT /DEMANDS FOR GRANTS, 2023-24

_ i | [ e In thousands of Rs.
Actuals Budget Estimates | Revised Estimates | o ~ 2023-2024
| 2021-2022 2022-2023 2022-2023 % “
Capital | Revenue | Capital | Revenue | Capital | Revenue Capital | Revenue Total _
T e geft T Capital Section i |
Tee e o ) AT e M 4059 Capital Outlay on PublicWorks | | |
A N IR 0lfce Bt | |
I _ fertor 051/ Construction | _
i Forefrerr minr 10|Election Commission ; _
HiE g, amé. amk. . § wn 10.01 IDEM : ” :
0 0 0 o B 0 [ 10.01.53|Major Works | Tiio 0 i
0 0 0 0 D . 0 [ sk st . 10.01.72|Buildings and Structures DI s e 500
0 0 0 0 0 0 | 10.01.78|Land 0 O L o .
e B st b e, st 10.02|ECI New Buiilding, Dwarka =i e
25000 0 70000 0 70000 0 [f=wE 10.02.53|Major Works N
0 0 0 0 0 0 |wew 3k dwead 10.02.72|Buildings and Structures 69000 | O 69000 |
0 0 0 0 0 0 | 10.02.78) Land 500 0 500 |
25000 0 70000 0 70000 | 0 [she-mew ek 4059 Total- Major Head-4059 70000 | O 70000 |
“ ¥ SR et T ot aReaT 4070 ﬂmﬂﬁg_g on Other Administrative m
: TR 1 e [t | 101 Blection W 8 _ __
= AN [ e s 10|Election Commission _ ; =
(06 0 ST D 0 == 10.00.51|Motor Vehicles | 2000 0 2000 |
_ﬁ|n 0 0. =0 0 0[5 A afow . _m.ac.mm.”.ﬂ__wﬂz_ﬁﬁmﬂ Equipments Llemeg i 0 _ 2500
g 0 0 _ 0 0 0 Mﬂﬁaﬁa 1000717 _ﬁhﬂﬁmﬁaﬁﬂg Equipments | 180000 0 180000
0 0 g 0 0 |- 0  |wf aR R 10.00.74| Furniture and Fixtures 1500 =0 1500
k. g, ok, A1 & w 10.01/IIDEM _ .
0 0 0 0 0 e 10.01.52|Machinary and Equipments 4000 | 0 14000
I, FHE, ( Information, Computer, ! i
LU L 0 0 o ﬂiﬂﬁﬁn B Esioans | 9090 [ | © | 400
0 0 0 0 0 0 |wter s e 10.01.74Furniture and Fixtures 6000 0 | 4000
"o 0 0 | T 0 [Meemd€ 4070 | Total-|Major Head-4070 | =zw000 " o z0000 !
25000 0 | 70000 0 70000 0 [ [fhem Total|Capital Section 280000 | | 280000
| 25000 | 2514333 | 70000 | 2530000 | 70000 | 3202400 [3fs = ¥wm 66 | Total-|Grant No. 66 280000 | 3120000 | 3400000

40



TEar 66 fAaT=e 3mART/No. 66- Election Commission 3ejer=it 1 AT /DEMANDS FOR GRANTS, 2023-24

fifar Fo A &1 ¥R
Summary of Object-Headwise aggregate of the total provision under MH 2015 _
T A FEAT 66 WaTaa Jmghr » |
b Demand Mo. 66—Election Commission (In thousands of Rs)|
(L] _ [ | qAE HAATA
e T IA | Hfla A : } alas Budget Estimates
Actuals Budget Estimates | Revised Estimates 2023-2024
2021-2022 2022-2023 2022-2023 | _
Capital | Revenue | Capital | Revenue | Capital | Revenue Capital | Revenue Total
0 564551 ' 0 | 427000 0 627000 |39 01|Salaries 0 404500 404500
0 T T T 0 0 |meed 02|Wages 0 | 200 200
0 304 0 | 600 0 600 |wAami st 03|Over Time Allowance i 0 0
) A a0t WS 0 0 [|we=w 05|Rewards Skl 0 4700 4700
0 | 2787 | 0 20500 0 27100 |Rfeewn 3war 06| Medical Tfeatment 0 27200 27200
0 0 0 0 0 |m= 07|Allowances 0 282200 282200
0 0 0 0 0 [ed m Rama 08|Leave Travel Concession 0 10800 10800 |
0 12009 0 30900 0 17300 _mﬂ I =T 11| Domestic Travel Expenses 0 32400 32400 |
0 1923 0 8800 0 8700 |faeeft amam =xw 12|Foreign Travel Expenses 0 10100 10100
0 | 943118 | 0 | 845700 | 0 | 1,556,000 |#iea sam 13|Office Expenses 0 302900 302900
0 m 0 0 0 0 uﬁm MMM_._. F T 14|Rent, Rates and Taxes for Lands and 0 48600 48600
i | &L Buildings
0 13251 i} 15700 | 0 22200 ﬁ.&q T 16|Printing and Publications 0 2700 | 27100
L R e 0 0 0 0 T 19| Digital Equipments 0 45100 | 45100
0 7009 | 0 | 57300 | O 76900 |3+ TwEes sag 20|Other Administrative Expenses 0 0 0
0 T T N S n g [ iRew 24| Fuels and Lubricants 0 5400 5400
154713 0 | 181700 0 133700 |fa=mger 3R werere 26| Advertising and Publicity 0 382400 382400
0 6660 0 24600 0 51400 |oy RRw aur Rerdt & 27|Minor Civil and Electric Works 0 20500 20500
0 316853 0 314100 0 329200 dard 28|Professional Services 0 269800 269800
0 0 0 0 0 AT T (@EE 28| Repair and Maintenance 0 893800 893800
0 398100 0 396500 0 346500 [RERAT FegW @AY 31|Grants-in-aid-General 0 346500 346500
0 0 0 0 0 |3+ ueva = 48[Other Revenue Expenditure 0 5800 5800
D 5974 0 6200 0 5800 [aw=r =m=@ 50|Other Charges 0 0 0
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HEAT 66 forataa mitan/No. 66- Election Commission FETETA Y AW /DEMANDS FOR GRANTS, 2023-24

[ ] o i o 0 [Ram 51| Motor Vehicles 2000 | i [ 2000
: 0 0 ] 0 D e AR At 82| Machinary and Equipments 14500 0 16500
__25000 1] 76000 0 70000 g T HT 53 Major Works i c ) i
I, FEET, ! Infeination, Computer,
0 0 0 0 0 SR (ark @ & 7 Telecomymumications {ICT) Equipments 184000 : 0 184000
o 0 0 0 0 |waEw sl Foed 72|Buildings and Structures 69500 a 69500
0 0 0 0 0 jwdeY sk feeear 74[Furniture and Fixtures 7500 0 | 7500
0 0 i 0 0 lum _ 78| Land 500 ' 500
25000 | 2514333 | 70000 | 2530000 | 70000 | 3202400 {5t ITotat;- Voted _ 280000 | 3120000 | 3400000
) o ) ) o o FRA | [Charged 0 0 0
25000 | 2514333 | 70000 | 2530000 | 70000 | 3202400 (905 Wil G647 66 Total:-Dermand No.6é 280000 | 3120000 3400000 |
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|EAT 66 fAdT=T 3 AT/No. 66- Election Commission

T AW, 2022 = §um

Strangth as on

1at March, 2022

Lol ol o]
ST W

Estimated

Streagth

IRt e
lll- Election Commission

as on 1at March,

L]
it ) e moné Al A 2023
H HEar £ Fw
Total Ma. Reg p Ad-hoc Total In
of posts pealtign
3 3 0 0 k] 3
ki 1 [4 0 1 2
11 11 0 o i 18
Fal 21 0 ¢ 21 29
rl
27 27 0 0 27 )

T4

e Frdes HrgE,
Fhffer amapea,

20 3 PR

= Bringr s
ARfRAERET e 'R,
W (T Tah o)

v, faris, (TratsT)

7, . am. o R . & ERr AL

T vy
i Rréivw, £ o R

wRasm Bt wfta
# Ry SR, v
3. @ FAATEAT TAUE
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HefaTAt &Y AT /DEMANDS FOR GRANTS, 2023-2024

Elactlan Commlission
‘A—Saiaries
(a) Officors
Rs. 2,50,000 (Fixed)

1- Chief Election Commissioner,

2- & Cs, |
Level-15 In Fay Mabix
Re. 1,82,200-2,24,10¢/-

01-5r. Dy Efection ...uo..a_._._iu_u:oﬂ

Level 14 in Pay Mawlx

Re. 1,44,300-2,18,200/

4-Dy Election Commissioners
2-Directar Ganeral, 4-Sr.Pr.

Secy, M-Frofessor (Ex cadre
Level 13 in Pay Matrdx

09-Diractor, 00-Dir (OL)

10-Principal Sacretary

G0-Domain Expert, B-E Leaming Expst
‘Level 12 In Pay Matrix

Rs. 78,800.2,08,200/-
19-Secretarien,6-Sr.PPS

01-Jt. Dirsetor, 91-Dy. Secretary
0= IT Infrastrustructurs Manager
O-Project Manager, 0- DBA

MH 2015

R TOh

{In thousande of rupeea)

02-Pr. Staff officer to CEC/EC's

e pilin raz
Budget Revized Budget
2022-2023  2022-2023 2023-2024
12000 000 gopo
4922 ] 5231
19478 20060 20552
44522 45858 47233
233407 34308 35335



&A1 66 fdTeret 3mAR/No. 66- Election Commission 3T Y AT /DEMANDS FOR GRANTS, 2023-2024

MH 2015
Teelt And, 2022 ® FET agdt AR # .
Strength as on FAAT HE | =T wfa T
Estimated
tst March, 2022 Strengih Hd.uﬂﬂ A u—.mﬁ_._ﬂ,
. es on 1st March ! Budget Ravigod Budgei
o #r @ v
) frafe wrod ot 2023 Estimal Est} Esti
T wwn o
Total No. Regular  emporarAd-hos Total in Level 11 _a Pay Matrix 2022-2023  2022-2023 2023-2024
of posts position Rs. &7,700-2,08,700/-
a8 ag ¢ o 48 54 aw afm, 35-Under Seciotaries, 47008 43418 49871
ar.T uft.(farn 0-Under Saecretary (Legal)
37 fréwe, 3 ot dwi wd 0-Deputy Directar, 01-PAO
s fordlt wf 09- Principal Private Secretaries
T S g Afterd 02 Lib.& Info.Officer, 01~ Tech,
Manager
Level 10 In Puy Matdx
Rs. 56,100 -1,77,500/~
4 4 0 0 4 9 T TR, (G TR 03-Asslstent DIOLO1-Ace.Man{UIDE! 3648 3rs 3839
Level 8 in Pay Matrx
Rs. 53,100-1,87.800/-
1 1 a 0 1 1 aE Aar wftrwry 01 AAQ 858 8R2 908
T3 @8 1] o -1 L) e wfte Level 8 In Pay Matrix
Wiz Y ‘Rs. 47,800-1,51,100-
forh i ‘T{-Section Officer, 74612 76850 20240
.m._ﬂ.ﬂﬂg..ﬂ. 1-Protocol Oificer,
’ ‘24~ Private Seérainry,
0~ Supdt{legsal)
Laval 7 in Pay Maitrix
Rs. 44,900-1,42,400/-
212 212 0 a 212 254 . ’ 240322 244172 252309
(@) wraTd (B) Statr
Level 7 in Pay Matrix
Rs. 44,900-1,42 400/ 77554 79881 83227
144 144 0 0 144 208 I argET s ‘121-Assistant Section Officer,
o it yerw ot itraEf. 20-Parsonal Assistent, 00-ALIG

ut I weTnEE

A

44
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HEAT 66 9T 3ET/No. 66- Election Commission

FeEr=lt &1 AT /DEMANDS FOR GRANTS, 2023-2024

azlr anl, 2022 WY WEAT aEdt #rd Wt
Strength a= on mﬁﬁi.:uo..i BEET 1 & T T
. Estimatag
1st March, 2022 Strength IR wq.dﬂ._u_. AHEE
as on 1st March. i Budget Rovised Budpat
i Prafiw ek EETRAR 2023 Esti Estimat Estimat
w4 ¥0 5
Total Ho. Regular emporaAd-hoc  Total in Level & In Pay Matrlx 2022-2023  2022-2G23 2023-2024
of posts positian ‘Ra, mm.#oan._.._n.kmn__r
B 13 e LIS 22 F. ferdr sopes, g3a® AT 03-Jr.Hindl Trenslator,01- Manage:
7, SATHR, AT ddees 0-Sr. Accountant, 1 Trens. Supervis. 5140 5204 5453
WIE T T (7L 99) 07-Staff Car Driver (Special Grade}
e ST T {ds-En ‘1-Data Entry Operator (Grade D)
Lavel 5§ in Pay Matrix
‘Rs. 29,200-92,3004
4 4 a 0 4 12 TF ¥R TAT (3E-1) 02-Gtaff Car Drivar Qrade-l 2352 2423 2485
THAERET TTE 1- Lib. Asstt, 02- SCD (Grede-I) :
*) AR, FOF R TR @X-0- Jr. Accountmnt .
T ZTRRT WA 1-Data Entry Oparatar (GradeB)
: Lavel 4 In Pay Matrx
- Rs. 25,500-8%, 700/
83 83 a 0 63 120 At gRIEeT a5 42-Senlor Secratariat Assistant 22638 23147 24917
Bﬁm&ﬂﬂ Im-Ay 14-Steno Grade ‘O
TS $R SR (A9-2) 3-Staff Car Driver Grade-ll
HETAF waiTw (S5 1- Assistant Manager Cantaen
TET GIRAT TUEw(AS-T) 03-Data Entry Opemater {Qrade A)
Lsval 3 In Pay Matrix
1 1 0 0 1 2 Rs. 21,700-69,100+ asz 363 a73
T 1- Hatwal
Level 2 m Pay Mairix, Rs. 14,900-
. 83,200 i
80 80 ] 4 ag 1] Fhos whmmT Ty 74-Junior Secretariat Assistant 15618 20208 20014
Eisica:gE pored or ;3 2-X¥erox Operatars,00-Cook

T FR Ay (ST A5)
7. AT, ATRR, T HAE
fZadE HE FEIR FRE

wiva qrEEEE e 32-1

45

G-Staff Car Drivers{OrdiGrade-l)
0-8r. Gst.Oper., 0- Coupan Clerk
1+ Dvispatch Writar, 1 Counter Clerk
2-Jr. Librery Attendant (Grade-1)



TEAT 66 fAaTas 3TAENo. 66- Election Commission FeJersi Y AN /DEMANDS FOR GRANTS, 2023-2024

aweft W, 202¢ W FHw T wTd W © OMH 2015 w4
Strangth as on u.mu___w_m Eiro 1 _m_.m __,.ﬂ.__.. 3 ks
Tst March, 2022 Eatimated Strangt FW NI W
as on 1st March, 1 Budget Ravised Budgst
dhywdm Trfw  awmd amd AR TS 2023 Estimates  Estimales  Estimates
Total No. Regular emporaiAd-hoc Total In . 2022-2023  2022-2023 2023-2024
of posts poalton Level 1 in Pay Matrix

Ra. 18.000-58,900-
T4-Multi Tasking Staff

74 74 6 . 0 Ta 129 w0 A0 w0 N Fik 00-Cantesn Attendent 14810 15254 15112
591 501 o 0 591 855 . 382786 390840 404500
-5 KA {B) Allowances + D.P+LTC+Rewa 244214 236090 287700
Grand Total 827000 827000 702200
581 591 0 o 581 ass FF-wAaT Total A-Salaries B27000 827000 702200
ﬂrﬂﬂﬂmﬂ B-Wapes s 400 0 200
& FHAE T &_Overtime Allowance 800 800 0
o OTET e D-Travel Expanses
Y A= T Demestic Traval Expensas 30900 17300 32400
. . adw Ir = Foreign Traval Expanses 8300 8700 10100
591 591 - 0 D 591 355 . Total 667700 653800 744900
46

SEAR | 2L 04



FEAT 67- ITATHA FETAS (W3] No. 67 Supreme Court of India et 1 wRiiDemands for Grants, 2023-2024

ok e
DEMAND NoO.67
TS IO (W
| SUPREME COURT OF INDI#
| =it PACks T
T Capital Revenus Tatal
Voted ; i 0
GGG
Charged 300000 4071500 4371600 Amount In thousands
el TR EE | e s | B
Actuala, Budget Estimates, |Revised Eatimates, Budgut Estimates,
2021-2022 2022-2023 2022-2023 2023-2024
5ol T b | qowm g d | g ki I 1 -
Capital | Reveanuwe | Capltal | R Capltat | R Cepital | Ravenus { Total
_2014|Administration of Justice
{Major Head)
o 2687430 o 2800000 [ 0 2021300 | 2024300
0 14 0 800 0 0 o 0
0 o 0 0 0 o 15000 | 65060
a 128578 a 160300 [ 4] 110000 110000
4] a 0 1] a 0 1189700 | 1188700
0 0 o o 9 0 26000 | 25000
o ] 0 o o 1] _2a00 2800
o 11228 o 17800 o DO, 9 17900 17900
o 0 0 40000 0 . a 40000 | 40000
0 480288 0 475600 0 . D 37000 | 897000
2 1455 ] 5500 a 91.00.1# {rinting and Publication 0 2600 2800
1] o O o 4] 01.00.19.!Dighal Equi, 15 0 110000 140000
0 ] 1] 0 +] 01.00.24|Fusis and Lubricanta ] 10000 10000
4] ] a] [¢] 1] .00.28 lAdvertiaing and Pubih 4] 100 100
o 50898 o 125000 g 1 .00.28 [Professional Services 0 tocoee | 100000
g 0 9 [ 0 0 16000 | 15000
0 0 2 ] 0 o 15000 | 15000
achnol
9 53222 2 450000 1] 01.89.13{0MMice Exponass o o 1]
1] 3414050 0 4014800 4] Total-]Major Head-2014-Supreme Court [} 4071500 | 4071500 |




FEAT 67- STAFH ~ARTAT (Ha) No. 67 Supreme Court of India yejawt A1 widiDemands for Grants, 2023-2024

= FAE o _sieiftry e _ |7=z wpma] -
Actuals, Budgpet Extimates, |Revised En.lmates, Budgnt Estimates,
2021-2022 2022-2028 2022.2.23 20232024
o T got | waew | oS | aoww G | om | S
Capital | Rovenue | Capital | Ravantis | Capitsl | Revanua Capital | Revanue Total

1
01,28 R
0 ] [/ 30000 o 30000
0 o .28, 17000 ] 17000
0 o o g L714T 240000 o 240000
L] [} [ o 2874 |F 1] ] 0
0 [ [} ] o .26.76 5000 [} 5000
0 o g [ [ 01.26.77 8000 o 2000
0 2} ] o ] 0 =3 aEa w4075, Fenan Total-{Major Hond-407E-Supreme Court 300000 [1] 00000
0 34140859 a 4014800 g 4064700 |5t yewaa sumraw Total—Buprems Court 00000 | 4071500 | 4374500
(sfa) {Charged)
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FEAT 67- 3TAdH 44T (H1Ad) No, 67 Supreme Court of India Feem #T AFIDemands for Grants, 2023-2024

|I. 3508 SIATad_(H1d)
[I-SUPREME COURT OF INDIA
b W 2022 % e 5&3&1_
Btrength ss on Sl Fww T wirfiy T
1ul March, 2022 Estimated Strength AT Eru g FR
52 on 1u8 Maroh, 2023 Actsia, | suiget | Reviesd fexiget
bt 1 g0 Ay Bfaw FrFuTh at FW 2028-2024 .
Total No. | Reguiar | Temporary § Adhoo | Tomalin ! 2021-2022 2022.202 2023-2023 2023-2024
o poets
T A—Baleries
(%) Ty Jim) Officers
[Ra.2,80,000 (Fosnet)
1 A i = 1 L] wrA & en mm (Chist Justice of Indls 3380 3380 3380 3360
_ Ra.2,50,000 (Fixad)
a3 a3 i — 33 st s Hon'Dis Judges 88000 98000 98000 23000
| . frevetar
1 1 - - 1 1 AR {Becratary Ganaral 2700 2700 2700 2700
1 2 [T ;
15 —_ 14 13 et Ragistrar 22400 29880 26200 28813
Levai- 4.
25 18 25 Tt Additional Registrar 58300 747768 63200 B73561
Laval-13
29 — 14 20  |rv i, wems, |Pepmty Registrar, Editors 51700 88887 58000 82146
[Feus gEmeTET (Director Library
| Larval-12
101 —_ 71 101 Frerr Sl B & aEe | Ansiatant Regletrars, Principal 118000 158520 135000 143681
oy e @ e Privats Secrstary to
TR T, TEEE Hon'bla the Chisf Justios of india, Asslstant
e i foh e = i
T AT Chisf Librarian
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HEHI 67- 3oaad ~AAY (HRT) No. 87 Supreme Court of India Feeral #r AfiDemands for Grants, 2023-2024

forel) w2027 #1 Fw] ] 43:.45_

Strength as sn Py sy ™z i Tz
1l Mureh, 20082 Eatihated Strangth vt T W o
lllll 2023 3
a._a,.._n._? T T e TE donoe J puage ] enet udge: ||
Tkl Nw. EE Ad-hoo E 2031-1023 24282038 0TI 2025-2034
of pesty position,
Larvd-11 .
169 148 | 169 |== @ |Srmech Othcars, 161700 | 221018 | 180000 160074
st e, salaw oy ——
[ St whty, rerre B ( s F.B. to Rngistrar, Amabeisnt Director [ Shaam)
it L torariane,
|
374 208 | 372 [t et Totai {s} Ofcere 515160 | 859248 | 5esdan 804222
JoEy A PR (b) Extablishmant :
Lot & .
3asd 330 | 390 [t b Wt (ir- Court Asstetmnds, Court Ammclates] 319700 | 420858 | 366800 387178
e s, 4w e JEditor of Papar Rashs,
e et a9 fmw _E.?iiii?-li
T QT e, g JAsciatant LBwarinris, Beliding
T, aE A e Asatt Asreraarin Offioer
HfETET e & B @i Pt Ad@itional Registere
Larval-T
|_324 mmw 324 [ omow dwhor fan . [Couat Amsivint, Gushiar, 251000 | 337005 | 285000 300000
hrfiera s
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e #t #ffi/Demands for Grants, 2023-2024

eme Court
bt 2022 v iiam [ Wil =r
Straith se on oy sw wrafts R ot p
o 12 Maroh, 2042 Extimsied Swith Lo, . e Buiget
ek il e -t ¥ [p 1t Merch, 2033
Jotai o ) Megubw } Temporary 1 Ad-hos | Toiad in § 2039 3094 Mo 2022 EE Jors ey
| Pty
Jiayars e
2 s ) ) — i 00 451 1240 1367 |
Lavelt 89
[ 609 — | 600 | &% fene it ot Gowrt Aaaivtact, Ohauteurs | 232700 | 314114 | 265000 ZO0B00
Tevow ara- oww dekEe AR [Geutwiner Dpwraior O, Bpl Frocess
o4, TETEwE ofrormr dva Barver, Liorary Attenderts G-,
i wwraw e IRusierer Gr.A
| [T
— B foen vt [Asvietart Managermiatwel 1320 1763 1500 1688
| [r—r - - — _
—_ — prr=ree et St e 2130 2854 2400 2600
WMM?&;% Gk, asarve Ciark, KHohen Clerk,
ki wEw v [y ]
| Loveis
— [atsrne wive fpT [fmatncer Qe X, Jr. Liral 43560 | 45208 38000 0707
Rfrore e, Aetza amvier dal [ — T ———
Ll 2] foprn s Ol
NI ]
166 —_ 160 €8 [, et Ushar, Br. Court Atturatant 38600 [ 51619 43600 45000
: [tawaciar Farash
[ vttt e fhamin
Lanvml-3
[ 747 — | 508 | TAT [ wt oo . Dourt Atiadant, Chamber 287310 | S0043% | 880400 360000 |
Erwe wfroraw [ Attwncdaret (F) & Ty
| favelt &2
13 - ) | e e—pe—p [ PP w———— 5760 7609 T500 6000
[z —il—.r!_
2810 1767 | 2810 [+ e mtenran [rotet t—vastatrmart 1153570 | 1682083 | 1330440 1417078
M) 2085 | 7082 Freun twnry{OMcer & stotmshnnt EC TN PN T .
e e e T7aro0 | seeese 3 T
o T T # e OTA and Trirvad Euprpas}
= = Tl 2087430 | 2600000 | J0K0000 | 3260000




T BT3RS SIS (T Wo 67 Supreme Court of India FHEIAT & A Domands for Grants, 2023-2024

Summary of Object-Hendwise aggregate of the tota! provision under

ITTAR FOrATAT {WRE)

S/'PREME COURT OF INDIA {Figures in thousands)
- ameafuw & HTAE waite anpw B . L ) ST FpATe
Actuals, Budget Estimaies, | Revised Estimatas, Budget Estimates,
2021-2022 2022-2023 2022-2023 2023-2024
™| we | i TR kS T & TTFT S
Capfial] Revenue |Capltal | Revenus §Capitai | Ravenus — Capltel  |[Revenus Total

0 2687430 0 2800000 0 3050000 |3/~ 01.00.01|Salaries 0 2021300 | 2021300
6 1 14 ] 800 D 4000 |anwrT e 11.00.03 |Gver Time Aliowance 0 0 0

0 0 0 [} 0 ) ﬁﬂ _ 01.00.05 [Rewards o 15000 15000
0 429576 7] 100000 0 110000 FTAR 01.00.06 ical Treatrnent 0 110000 | 170000
] [ D 0 ] 1 i 14.00.07 | Allowances 0 1189700 | 1180700
0 0 D 2 a [ el A AT 1.00,08 |Leave Travel Concession 0 25000 | 26000
0 ) D [ ] [ ek 1.00.00 | Training Expenaes a 2000 2000
[1] 11228 1] 17900 [+ 11200 a0 1.00.11| Domaatic Travel Expansas 4] 17900 17800
0 0 0 40000 g 30000 e amr o 1.00.12|Forsign Travel Expenses ) 40000 | 40000
[ 480238 D 475600 0 BODOBD | wratew_sae 01.00.13[0Mice Expensas i 397000 | 387000
0 1438 D 5500 2500 |Pew HY wenA 01.00.18 [Printing nnd Publication 0 2600 2600

[ 0 0 ) 0 Bl 01.00.19 [Digital Equipmant D 110000 | 110000
[ [} 0 ] [ 0 AT = 01.50.24|Fuels and Lubticants 7 10000 10000
{ 0 ] 0 0 N o G 01.00.28 JAdvertising and Publlcity 0 100 100
0 50896 0 126000 0 50000 _ﬂﬂm;n.m T 01.00.28]Professional Sorvices i 160000 | {00000
0 0 D [1 (I AT NN R 01.00.28 r and Malrtenance 1] 15000 15000
0 [1] 4] 0 [i N TakE 75a 01.00.48 [ Cther Ravanue Expenditure 0 15000 15000

0499 information Technology
¢ 53222 D 450000 0 200000  |Friwa 7 01.949.13|Office Expanges 1] a [}
0| 0 0 [ D FEL T _|_30000 i BODGD
0 7] 0_ 7 7] oA A AT 47000 [} 17000
| TR, EITET Information, Computer,
o ) 0 0 0 o T s 04.26.71 ._.a_So.._.aca_onzuﬂ.u o1y 240090 6 240000
(HTHEYEN Ty Tumm_v_do..:.
0 0 0 0 0 B CRE i 071.26.74|Fumnfture & Forduras 7 0 0
Rravae smieast Mtc oo g
3 ) 0 ) ) o | e 01.26.76 nnw_ﬁunﬂhwwomnmoﬂnﬁ& 5000 o 5008
] [ [} 0 [ 7 ¥ (Ga AT 01.26.77 | Other Fixed Assots B0 ] 8000
0 3414058 | 0 4014800 [ 4054700 |7 FouaR ~amaad [Total:—Supreme Gourt 300000 |"4071500 | 4371600
- Lot . [Charged

MGIPMRND—2588 L&JCRC)—10-02-2023
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